












) The cause of ill health to the Petitioner has no connection with the 

activities of the Respondent institution and there is no noise pollution as is 

being alleged. 
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g) The waste generated from the Respondent institution is being disposed 
as per standard operating procedures and there is no environmental 
hazard or pollution being caused. 
h) There are sufficient rest rooms for the children of the shcci zd he 

staff of the school and there is proper drainage disposal sysBenn. 
i) The sanctioned strength of the children to be accommodate: in the 
school is much more than the present strength of children and herce the 
allegation of dumping or shoving students in class rooms is Gnky a myth. 
i) The structural stability of the institution is certified. The Fire prevsittion 
facilities installed in the Respondent institution are also in order. There is 
requisite No-Objection Certificate from the fire department. 
k) There is also sanction for conducting classes for the Respondent 
institution approved by the Chief Education Officer at Kancheepuram. 
I) The City Health Oficer of Kancheepuram Corporation has certified the 
building, its accommodation and also the sanitary facilities available in the 

institution. 

m) There is no pollution to Air, Water and there is no improper disposal of 
solid waste and sanitary waste. 
n) The is also no violation of Bio-Medical waste management by the 
institution. 

In the circumstances, the petition in OA 89 of 2025 only has to be 

dismissed with punitive costs of Rs.1 Crore being imposed on the 

Petitioner and thus render justice. 

Dated at Kancheepuram on thls 06th day of August 2025. 

Counsel for Respondent 5 &6 For Respondent 5 & 6 
SECRETARY, 

SREE NARAYANA GURU MATRIC. HR. SEC. SCHODL, 
21-21/1, Ekambaranathar Sannathi Street, 

KANCHIPURAM -631502. 
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VERIFICATION 

1, Mr. Swami Yogananda Theertha son of Mr. K. K. Vasu, 

Secretrary of Sri Narayanaguru Matriculation School 5th Respondent and 

also on behalf of the 6h Respondent, having address at Number 21/1, 
Ekambaranathar Koil Sannathi Street, Kancheepuram, 631502 do hereby 

verify and declare that the statements contained in paragraphs 1 to 10 
above are true to the best of my knowledge and belief. 

Verified at Kancheepuram on this 06th day of August 2025 

For Respondent 5 &6 
SECRETARY, SREE NARAYANA GURU MATRIC. HR. SEC. SCHOOL, 21-21/1, Ekambaranathar Sannathi Street, KANCHIPURAM -631502. 



BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE 
AT CHENNAI 

Original Application No. 89 of 2025 

K.CHANDRASEKARAN 
10A/1 Ekambaranather Koil Sannathi Street, 
Kanchipuram - 631502 
Ph:9443691337 
Email: chandroo_1961@yahoo.com 

1. The Secretary to Government 
Education Department, 
Secretariat, Chennai � 600009, 
Email:schsec@tn.gov.in 
And 6 others 

Vs 

M/s. Ganesh & Ganesh 
(ROC 60050/2017) 

.Petitioner 

COMMON REPLY STATEMENT FILED BY THE RESPONDENTS 5 &6 

Counsel for Respondents 5 & 6 
Mobile No. 99529 68593 

advhemkumar1@gmail.com 

...Respondents 


